ADDENDUM TO FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

VISAKHA PRIME PROPERTIES CONSTRUCTIONS LTD
OPERATING IN REAL ESTATE INDUSTRY AT
VISAKHAPATNAM, ANDHRA PRADESH
(Under sub-regulation (1} of ragulaton 364 of the Inselvency and Bankruptoy Board of India
{Insglvency Resolution Process for Corporate Fersons) Regulations, 2016}

This i an Addendum 1o Form G published on 02 May 2026 for extension of timelings.
The revised timefines shall be as follows

SL. RELEVANT PARTICULARS
1. | Last dabe for receipt of expeession o | 02 June 2026 {Previously 18 May 2026)
intanest
2. | Dete of issue of provissanal list of 07 June 2008 (Previously 28 May 2026)
prospective resplution applcants
3. | Last date Tor submissicn of cbjections | 12 June 2028 [Previously 02 June 2026)
to proveEmanal list
4. | Date of issue of final list of praspectve | 17 June 2026 (Previously 12 June 2028)
resolusion appicants
5 | Date of issue of information 22 June 2026 (Previously 17 June 20246)
memarandum, evaluation matrix and
request for resolution plans to
| prospective resolution appicants S R
6. | Last date Tor submissicn of resolution | 22 July 2026 (Previously 17 July 2025)
plars
/. | Process emall id to submil Expression | crpwsakhaprmegigmal com
of bnterast
Sd/-
(iamesh Venkata Siva Aama Krishna Remani
Resalution Professianal
IBBI/IPA-D01AP-PO1 386201 8- 19712176
Date: 19.05.2026 302 Mahar Business Cenfer Chandvall Mumbai 400072
__E!ID!: hh']nhni For Visakha Prime Propesties Cannst:mrtlmﬁ L:»tl
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RETD. JUDICIAL MEMBER, ITAT,
Wi/o Mr. R.VIJAYARAGHAVAN
D/o Mr.K.R.RAMAMANI - Mrs. HEMALATA RAMAMANI

DEEPLY MOURNED BY
R. Vijayaraghavan, Mridula, Vikram, and Family Members
Staff and Advocates - SAPR Advocates
Staff RMT SCHOOL
Last Rites on 3™ May 2026 (Sunday) at 9.00 AM
New No:75A, Old No:105A, Dr. Radhakrishnan Salai, Mylapore, Chennai - 4.

Mobile : 98402 96186

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
VISAKHA PRIME PROPERTIES CONSTRUCTIONS LTD
DPERATING IN REAL ESTATE INDUSTRY AT VISAKHAPATNAM. ANDHRA PRADESH
{ Ursder sab-reguiation | 1) of regulation 364 of the Insslvency and Bankruptey Board
of Imdia (insolvency Resolution Process far Corporate Persons) Regulations, 2016)
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_RELEVANT PARTICULARS

Name of tha Corporate Debior
along with PAN & CIN/ LLP Moo

Address of the registared office

L of webs|te
Dezaiis of plece where majority of
fieed ascats B [ocated
Instafad capacity of main
products) servicas

" Quantity and value of maln
products/ services soid In lest
financial year
Mumber of empiovess warkomen
Further detalls Including lest
envallabie financial staterments [with
schedules) of two years, lists of
credecs ara avallable gt LRL

% Eligibility for reachufion apphicants

under eection Z5(2N) of the Code
Iz avalable at LR

Last date for receipt of expression
Ofentersst =
Date of Issue of prowisionad list of

prospective resolution apolicants

“1ast date for submission of
obiections o provisional list

Diate of lesue of firal &=t of
praspective resolution epplicants
Date of izsue of information
memorandum, evalustion matns
and renuast far resslution plans to
prospective resolution apelicants
Last date for subimission of
resolutian plans

Process email id o sebmi
Expression af Interest

Date; 02.08,2026
Place: Mumbal

| Fiat No.L7, Lakshmi Aprts. Kirampuos
| Pradesh, India. 530003

- Visskhapatnam, Andhra Pradesn

| NA

I NA

| NIL
| Complete detalle may be sought by reaching

| website: sites.poogle comy/view/ visakhaorime

18 May 2026
38 Way 3036
|02 June 2036
13 Jure 2026

| 1T June 2036

[ 17 huly 2026

- cirpvisakhaprimefigmaicom

Visakha Prime Prnn&tles Constructions Lid
P AAACYSEIAN
CiN: U45200AP1805AL0021225

Lavoul. Vsakhapatnam,. (A.P), Andhra

htipsy ;‘ateagmgje.l_:mh_.-fi.-le.a Jvisakhapsime)

out o Resclution Professicnal vide 25 emall
aidress; arpvisakhaorimet®amall.com,
Detalls are also updated In the company

Ei:mplet;— datalis may be 5:ugi-: by r&achirg;
ouf 10 Resclution Professional vide as email
agdress: crpvisakhaarime®gmall.com.
Dessils are also updated In the company
webeite: sitas. paogle comyviaw, visgkhaarime

Sds

Ganesh Yenkata Siva Rama Hrishna Remani

Resolution Professional
IBBI/IPAD0 IP-POI3RE/2018-19/ 12476

302 Nanar Business Center Chandivall Mumbai 400072
For Visakha Prime Properties Constructions Lid




